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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 

(PRINCIPAL BENCH) 

Original Application No. 483 of 2024 

In the matter of news item titled “Shahar ke nal ugal rhe matmaila paani 

Ganda paani peene ko majboor log Bimariyo ko mil rahi dawat” appearing in Punjab 

Kesari dated 12.04.2024. 

Affidavit of Er. Gurindar Singh Majithia Member Secretary, Punjab Pollution 

Control Board (Respondent no.1) in compliance to order dated 30.04.2024. 

|, the above-named deponent, do hereby, solemnl 

RESPECTFULLY SHOWETH 

1) That the present OA has been registered by this Hon' .eJriBunaI by taking suo 

motu cognizance of the News item published in Punjab Kesari New)spaper dated 

12.04.2024 titled, “Shahar ke nal ugal rhe matmaila paani Ganda paani peene ko 

majboor log Bimariyo ko mil rahi dawat”. The news item relates to supply of muddy 

water in Barnala district. As per the news item clear layer of mud can be seen in the 

utensils upon filling tap water and that the people who are solely dependent upon 

the government water supply are facing severe hardship and health hazard. The 

news item contains the apprehension of residents that there is mixing of sewer 

water in the tap water supply. The news item further states that foul smell comes 

from tap water and that the water is not fit for use. 

2) That in Compliance to the orders of the Hon'ble Tribunal, it is submitted that this 

matter is related to the supply of drinking water by the Municipal Corporation, 

Barnala and Punjab Water Supply and Sewerage Board, Barnala and this work is 

being dealt independently by the MC and PWSSB. Further, PWSSB has already 

submitted that this contamination is due to the reason that underground water 

supply system compromises of AC pipes and MS pipelines which were laid about 

70 years ago and have outlived their lives and that the interior layer of MS pipelines 

has corroded due to which, at times, rusty water reaches the end users. The 

PWSSB has also filed report before the Hon'ble Tribunal in reference to the 

')\J/,_Lpgnvancc taken by the Hon'ble Tribunal. 

0§ AUG 104
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3) After consideration of the matter the Hon'ble Tribunal was pleased to implead the 

r PPCB as one of the respondents with direction to file reply and clarify its stand. 

4) That being a regulatory authority, the PPCB has brought the matter in the 

knowledge of Deputy Commissioner, Barnala so as to resolve the issue at site. A 

joint team of the District Administration, officers of the Board, Municipal Corporation, 

Barnala and Punjab Water Supply and Sewerage Board, Barnala was constituted 

by D.C Barnala vide letter no. 2/LFA dated 20.05.2024 and copy of the same is 

enclosed herewith as Annexure-A. 

5) That the joint team comprising of Sh. Tilak Raj, SDE, PWSSB, Sh. Vishal Deep, 

E.O, M.C, Barnala, Sh. Jaspal Singh, AEE, PPCB, Sh. Khalil Mohammad, 

Microbiologist, PPCB and Sh. Gursewak Singh JEE, PPCB visited the site on 

21.05.2024 and collected six samples of water supply being provided to the people 

by PWSSB/MC, Barnala in the affected area. During sampling no color was seen at 

/. 

any sampling point. 

6) However, during the visit some local residents had submitted that sometime they 

receive slightly turbid water. In this regard officers of PWSSB informed that 

underground water supply system compromises of AC pipes and MS pipelines have 

outlived their lives and that the interior layer of MS pipelines has corroded due to 

which, at some times, rusty water reaches the end users. They further informed that 

the tenders regarding replacement of the affected pipes shall be processed on 

priority and work will be completed in the scheduled period of five months from the 

allotment of the work. 

The officers of PWSSB also informed that while the tender process for the said work 

is finalized and tender will be open on 02.07.2024 and 09.07.2024. After, completing 

Rihe work will be started immediately at site. A copy of the tender notice 

- 2 ewith as Annexure-B. Further the PWSSB officer informed that 
! 

‘\k’a éa, -fim‘ bn jgceipt of any complaint, gets the pipelines checked by the field staff 

d% iori ¢ and in case any damage like cracking or puncture, etc is detected, 

the safmbs eplaced immediately. They further informed that whenever a complaint 

is received regarding the muddy/dirty water being received by the end users, 

symptomatic treatment is provided. 

D) S 
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s) 

9) 

S 

I'he water samples collected by the joint tleam of the officers on 21.05.2024 were 

sent to the Water laboratory of PPCB at Patiala by fasting seals on the collected 

samples. The sample collection data sheet prepared at the time of sampling 

containing the signatures of all the team members is enclosed as Annexure-C. As 

per the analysis report of the samples dated 03.06.2024, the parameters relating to 

drinking water supply were found to be within the prescribed limits as per BIS 

10500:2012 Standards of drinking water. Sample analysis report is enclosed as 

Annexure-D. 

That the Executive Officer of Municipal Corporation, Barnala has been directed by 

the Additional Deputy Commissioner (G) Barnala in the meeting held on 21.05.2024 

to supply the fresh water for drinking purpose through moveable tankers to the 

residents of the said area of Barnala till the matter is resolved. 

That a Show Cause Notice was also issued by the Punjab Pollution Control Board 

to the Executive Officer, Municipal Council, Barnala and the Executive Engineer, 

Punjab Water Supply and Sewerage Board (PWSSB), Barnala for violation of the 

provisions of the Water (Prevention and Control of Pollution) Act, 1974 with an 

opportunity of personal hearing before Chairman of the Board on 17.07.2024. The 

hearing was attended by Executive Officer, Municipal Council, Barnala and 

Executive Engineer, PWSSB. The officers stated that the water is being supplied to 

the public after chlorination. The underground water supply system comprises of AC 

pipe and MS pipelines which were laid about 70 years ago and have outlived their 

lives. The interior layer of MS pipelines had been corroded due to which, at times, 

rusty water reaches the end users. The officers further stated that tender for the 

work is being finalized and the work will start immediately at the site after the 

tendering process. After hearing the officers of Municipal Council and Punjab Water 

Supply and Sewerage Board, the Chairman of the Board decided as under: 

i, The EO, MC, Barnala shall supply the potable water in the affected 

area till the effected pipelines get replaced. 

i. The PWSSB shall ensure that the drinking water may not come into 

contact with the wergge water at any time. In case of 

agency shall take immediate 

the people aware about the 

problem. 

N — 
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The cost to supply potable water in the affected area shall be borne 

by Municipal Council, Barnala 

iv. In case of failure to comply with the above said decisions, the Board 

shall launch prosecution in the Court of Law against the erring 

officers/officials of the said Authorities 

10) That the proceedings of the hearing held on 17.07.2024 were conveyed to the 

officers of the Municipal Council and Punjab Water Supply and Sewerage Board, 

Barnala vide letter no. 1849- 50 dated 02.08.2024 for compliance and a copy of the 

same is enclosed herewith as Annexure-E. 

In view of the submissions made herein above and considering the 

explanation given by the Punjab Pollution Control Board, it is, therefore, humbly 

requested that the present Original Application may kindly be disposed of with 

appropriate orders. 

Date: 05.08.2024 Submitted by 

Place: S =S NA G- (Er. Gurind?rgiflijithia) 
Member Secretary 

Punjab Pollution Control Board 

Member Secretary 
Punjab Pollution Control Board 
PATIALA. 

Verified that the contents of para no.1 to 10 of the above reply are true and correct to my 

knowledge as derived from the official record. No part of the above reply is false and 

nothing material has been kept concealed therein. 

Veiification 

Date: 05.08.2024 Submitted by 

Place: : (Er. Gurindar émgh Majithia) 
Member Secretary 

Punjab Pollution Control Board 

Membser Secretary 
Punjab Pollution Control Board 

« PATIALA. 

4 
Attested as Identified 

J / c 

Pbi& Hry. High Court 
LIl»o':ar'y, CHANDIGARH 
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English translation of Annexure-A 

OFFICE OF DEPUTY COMMISSIONER, BARNALA 

(District Administration Complex, Room No. 26, First Floor) 

(Email- [fadcbnl@gmail.com) 

(LFA Branch) 

To 

1. Executive Engineer, ' 
Punjab Water Supply and Sewerage Board, Barnala 

2. Environment Engineer, 

Punjab Pollution Control Board, Sangrur. 

3. Executive Officer, 

Municipal Council, Barnala 

No:- 2256-58/LFS Dated 20.065.2024 

Subject:-  Notice of hearing in Suo Motu matter in re:News item appearing in 
Punjab kesri dated 12.04.2024-Hon’ble NGT case as OA no. 483/2024. 

Itis intimated that an important meeting regarding the subject cited matter 

has been scheduled on 21.05.2024 at 12:30 PM under the chairmanship of Additional 

Deputy Commissioner (G), Barnala. You are hereby informed to be present in the 

meeting on scheduled date and time. 

Treat it as most important 

-sd- 

Superintendent Grade -2 

Add. Deputy Commissioner, 

Barnala. 

@v‘ 
’ 

' 

Ervitenmedd Ev{)\‘neel/ 

Regionl oftite, PPLB 
gana«(u/*n_
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Annexure-B 

Tender Notice for various works. 

Government of Punjab 

ewerage Beard invites online bids for the 

S‘r. ltem - T TQuantity Closing  Opening 
No Date and Date and 

~Time 
t Water Supply Lines, 1 

at 5:00 PN 

ree Nos TAWell up - 
iplete in all respect, | 1 01.07 2024 02.07.2024 

at500PM | at 11 

Po WIS & Sew 
Barnala. pAsuer~ 

et 

Envideame el £a: ineer, 

K&JW“MQ fl’l(fLa/ f‘oL@ 

gaUML
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Analysis 
Results 

of 
the 

Ground 
Water 

Samples 
collected 

from 
the 

Concerned 
Area, 
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on 

21.05.2024 
~ 
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PUNJAB POLLUTION CONTROL BOARD VATAVARAN BIAVAN, 

NABHA ROAD, PATIALA S 

GROUND WATER REPORT 
N 

Laboratory Sample No. 
Name of Industry 

3. Name of Sample collecting Officer 

1. Designation ol authorizing Test 

5. Date &Time of Sample collection 
0. Date &Time of Sample receipt in Lab. 

7. Period of Analysis 
8. Test Mcthods 

GW-41/1.0.Lab/G.W. Monitoring/2024-25 

Ground Water Samples taken from MC Supply, Bannak 

Sh. Tilak Dns, SDE (PWSSB Barnala) | 

(Barnala), Cr. Jaspal Singh, AEE PPCB 

Microbiologist PPCB & Sh. Gursevak, 

, RO, Sangrur 
21.05.2024 

21.05.2024 

21.05.2024 10 29.05.2024 

As per relevant parts of $:3025 & 

IKhaleel Mohd, 

3 (PPCB) 

s Methods of APHA 
]I{csu]ls 

| Sr. arameters 
010 Exchange Gali, Barnala ] 

J no- 
(Latitute-30.373985 & Longitute 

| 
75.549681) 

! pll 7.5 

2 [ Total Suspended Solids me/l BDL 
3 Total Pissolvcd Solids mg/1 724 

1 Cl_mmlcnl Oxygen Demand mg/! BDL 

5 Bio- Chemical Oxygen Demand mg/l BDL 

6 Total Hardness mg/l 287 

7 Calcium mg/l 72 - 

8 Magnesium mg/l 26 

Sodium mg/I 91 = 

Potassium mg/1 22 = 

Sulphate mg/! 
69 1 

Nitrate as NO3 mg/l BDL 

Fluoride mg/l  _ 
BDL 

Total Alkanity mg/l 
460 . 

Chloride mg/I 
144 

Tron mg/l 
BDL 

Nickel mg/I 
BDL - 

Zinc mg/! 
BDL 

Cyanide mg/| 
BDL 

Copper mg/l 
BDL 

Total Chrome mg/l 
BDL 

Total Coliform MPN/100ml 
BDL 

23 Teacal Coliform MPN/100m! 
BDL 

Nuter TIDT, means Delow Mctliod Detection Limil. 

--End of Report-- 

Endst. No: , g Lf tfg "H{ 

A copy of the above is forwarded (o the:- 

1. The Chicf Environmental Engineer (W 

gincer, Punjab Pollution Control Board, Zonal Office-11, I 

Punjab Pollution Control Board, Regional Office, Sangrur. 2. ¢Fhe Senior Environment En 

7 The Environmental Engineer, 

Sml?firo)n' er 

o gy I 

ater), Punjab Pollution Control Board, Ludhiana. 
atiala. 

47



T AVAN, 
PUNJAB POLLUTION CONTROL BOARD VATAVARAN IH‘l\” /; N 

NABIA ROAD, l’;\'l'l/\l,/\l . 

GROUND WATER REPOIUT 

*Supply, Barala 
Sh, Vishal Deep. 12O L 

Chaleel Mohd. 

5 
ey, 

« 
. 1. Laboratory Sample No. GW-43/11.0.1 4 g fugie Bty 

2, Name ol Si s collecting Office Sh. Tilak Da o4 ‘ # 3. Name of Snmple collecting Olficer pal Singh, A 

PPCB & Sh. G 

BB hation of authorizing 
s 1e of Sample collection 
0. ime of Sample reeeipt in Lab. 

7. Period of Analysis - 
S, Test Methods As per relevant parts ol S:3025 & 

Methods o' APHA 
Results 
Sr. Parnmeters 

| no. 

il 
Total Suspended Solids mg/I - 
Total Dissolved Solids mg/1 i 

. Chemical Oxygen Demand my/I BDL \ 
h Bio- Chemical Oxygen Demand mg/I BDL 

“Total lardness mg/l 282 ‘ 
- Calcium mg/I 3 — 

$ Magnesium mg/l 24 
9 Sodium mg/I 91 ‘ 
10 Potassium mg/I 23 
11 Sulphate mg/I 73 i 

‘V 12 Nitrate as NO3 mg/| BDL 

L3 Fluoride mg/I BDL 
2 | T4 Total Alkanity mg/l 436 1 

15 Chlaride mg/Il 147 i 

16 Tron mg/! BDL ! 

V17 Nickel mg/l . BDL ! 

[78 [ zincmg/l BDL i 
19 Cyanide mg/| BDL l 

. 29 | Copper mg/l BDL \ 

N = Total Chrome mg/l BDL i 

22 Total Coliform MPN/100ml BDL i 

= 23 Feacal Coliform MPN/100m] BDL I 
Note: iDL, micans BiTow Method Defectlon - 

--End of Report-- 

Lindst. No: /3"1‘1?"5‘/ DL 3/6‘/9—7 

A copy of the above is forwarded (o 1 
I The Chicef Environmental Engincer (Water), Punjab Pollution Control Bourd, Ladhiana, 
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Oftice-11, Patiala, 
37 The Environmental Engineer, Punjab Pollution Control Board, Regional Ollice, Sangrur, 

4 

. @\ 

. 
Asst, Se 

» 
N 

([x.(’«-\l 
Ervinen merial @53 

a{,(’m, fece /‘Zro(u flAQ 

A -—ms‘ac\
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A7 
FUNJAN FOLLUTION CONTIROL BOATD VATAVARAN BHAVAN, 

NABIA HOAD, PATIATLA s 
GROUND WATER 1B oI N 

I Labomtony Samplo No GW-A210 1 ab /G, Monitoring/2021-25 
2 N of Tdustry Ground Water Simples taken trom MC Supply, ity 

LOName o Sumple collecting Offices STk Das, SDEPWSSE Baraka), She Vishal Decp o e 
(Wt Ve Jaspal Singh, ALE PPCE, S Khialeel Mo 
Microbiolopist PPCH & Sh. G Ak, TEEPCT) 

1 Designation of authorizing Test P RO, S 
S0 Date &Time ol Sample collection 
0. Date &Time of ,‘inmul('u eiptin Lab, . 7o Peniod of Analysis 21.05.2024 w0 
S Test Methods As perrelevant paits of $:3025 & 

Methods of APHA 
Results [ — - T I T LI Sec | Parnmeters | e Bunty. Gitt' ow no. EBnrnala (it 

| 
0.374936 & 
w2 

oesivm myyl 
Sodium myp/1l 

| | Potassium my/l 
' UL | Sulphate mg/l 

12 Nitrate ns NO3,mg/I 
13 Fluoride mg/l 

14| “Tolal Alkanity mg/l 
15| Chioride mg/!l 

| Tron mg/l 
Nickel mg/l 

inc mg/l 

(.)_':luidc mg/l 

Copper mg/l 

Total Chrome mg/l BDL, ) \ 
Total Coliform MPN/100m| BDL 

Ieacal Coliform MPN/100m| DL 
Notez DT, means Below Method Detection Limit, 

--End of Report-- 

N Lindst. No: [3’{'15 :Lig 

’ A copy of the above is forwarded to the:- 

1. The Chicf Environmental Engincer (Water), Punjab Pollution Control Bonrd, Ludhiana. 
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-I1, Patinla, 
37 The Environmental Engincer, Punjab Pollution Control Board, Regional Office. Sangrur, 

p{% \ /(/\‘— ) 
%v\ :\vsl.m 

_(_:__g —=r 
20 

e, . vW/ Eavibonme Al 5!33 : 
'/)Q(S;an-v(’#l“' , (&E 

Aangtn 
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18 

PUNJAB POLLUTION CONTROL BOARD VAT AVARAN IHIAVAN, 

NABHA ROAD, PATIALA o 

GROUND WATER REPORT 
’()ll 25 

L. Laboratory Sample No.”™ GW-44/11.0.Lab/G.W. Monitoring/ e 

S Name of sty Ground Water Samples taken [iom MG L R L T 
) 3. Name of Sample collecting Officer Sh. ‘Tilak | PWSSI Barnala). Sh cep. 

\aleel Mol 
L(PPCI) 

(H.unnl.l), vh /\Il [‘I’(le Sh 

on of authorizing Tes( i, RO, Sangrur 

S me of Sample collection 21.05.2024 

0. Date &Time of Sample reeeipt in Lab. 21.05.2024 
& 7. Period of Analysis 21.05.2024 10 29.05.2024 

8. Test Methods As per relevant parts of $:3025 & 
Methods of APHA 

Results \ - 
S Parameters o ':Roml Nc'u N.u'l.sh 

il 77 } 
Total Suspended Solids mg/I BDL - 
Total Dissolved Solids mg/| 572 . 
Chemical Oxygen Demand mg/l BDL 

° | Bio- Chemical Oxygen Demand mg/l BDL 
Total Hardness mgy/I 214 

" Calcium mg/l 59 e 
« Magnesium mg/| 16 

Sodium mg/| 62 ! _ 
. Potassium my/1 Ll H 

¢ Sulphate mg/| 53 
Nitrate as NO3 mg/| " BDL 

Fluoride mg/l BDL 

Total Alkanity mg/l 424 i 
Chloride mg/I 13 B 
Iron mg/l BDL 

Nickel mg/I BDL i | 
Zinc mg/l BDL 

Cyanide mg/| BDL 

Copper mg/l BDL 

: Total Chrome mg/l DL 1 
Total Coliform MPN/100m| BDL - o 

. Feacal Coliform MPN/100ml BDL ki 
N Nofe: BDL means Telow Method Detection Limit, — 

. --End of ‘chort-- 

Lindst. No: )3’1 7 ]F73 b g/é/Q-L/ 

A copy of the above is forwarded to (he:- 
1. “The Chicf Environmental Engincer (Water), Punjab Pollution Control Board, Ludhiana, 
2. The Senior Environment lingineer, Punjab Pollution Control Board, Zonal Office-11, Patiala. 

The Environmental Engincer, Punjab Pollution Control Board, Regional OfTice, \unyun 

IS 
y Mifi ’Ai )/\ éfl( Asst, \\n %(m 

A S =TE “ ) . @ (b l}fzf L>/ 3P (L 1<.‘ ) i C\q“mnfi\‘(\lfl& N L t\,,g;)» ch\o,“,Qd(\u frc 
Pt 
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ru JAB POLLUTION CONTROL BOARD VATAVARAN BIIA 
NADBIA ROAD, PATIALA EX 
GROUND WATER REPORT 

Period of Analysis 
8. Test Methods 

\Ic'l\eus of /\I’II,\ 
Results - 

| St | Parameters #B1/707 Near Pauchayati Shastri- | 
no. | Marlket Street, Barnala | 

I 30.372878 & Longitute- 
|1 | pH | 7.6 | 

Total Suspended Solids ma/l l BDL ] 
& ___| Total Dissolved Solids mg/I | 635 i 
4| Chemical Oxygen Demand mg/l | BDL | 
LS | Bio- Chemical Oxygen Demand mg/l BDL | 

¢ [Total Hardness mg/I 242 | 
’ 7 | Calcium mg/l | [ | 

8 | Magnesium mg/l | 20 1 
9 TSodium mg/l S5 o 

[ 10| Potassium mg/l 19 
’\ 11| Sulphate mg/I 62 
|12 [ Nitrate as NO3 mg/l BDL 
| 13 __| Fluoride mg/I BDL 
|14 | Total A i 424 

|_15 | Chloride mg/I 123 
|J6 Tron mt BDL " 
| 17 [ Nickel mg/I BDL 
73 | Zine my! BDL “‘. 

" 19 Cyanide mg/] BDL 1 

g 20 Copper mg/l BDL 

Y 31 | Total Chirome mg/l BDL 
22 Total Coliform MI’N/IOOml BDL 

23 Feacal Coliform MPN/100ml BDL 
Nofe: BDL means Below Method Detection Limit. 

--End of Report-- 

Sclumrc 7cer 

Endst. No: /3'171/"74 Du. 3/5/2‘7 

A copy of the above is forwarded to the:- 
1. The Chief Environmental Engineer (Water), Punjab Pollution Control Board, Ludhiana, 

2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-11, Patiala. 

‘}/ ‘The Environmental Engincer, Punjab Pollution Control Board, Regional Office, Sangrur. 
- @\1, i/ 

/] 

Asst .\vi\'u::}w‘:Lm\J‘n‘ 

G 1255 3 _ 
</t (e 

“\V:“w?““‘“'(‘ Oy 

coaslofbe i, 
"{‘”’T(‘\\ 
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| 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

NABIA ROAD, PATIALA 
. 

GROUND WATER REPORT 

Laboiatory Sample No. 
Name of Industry 

- Name of Sample collecting Officer 

1. 
5 

0. 

1. 

. Date 

l)cxigu;\l‘!nn ol authorizing Test 
ime of Sample colleetion 

D:\l.c &Time of Sample receipt in Lab, 
Period of Analysis 

. “Test Methods 

hL 
Gt 202s 2 

Al Sy o LiTE 
Y4 % . 

GW-46/11.0.1ab 
1G.W. Monitoring/202:1.

12 

CGround Water Samples taken from MO Supply. Barmala 

Sh. Tilak Dis. DL (PWSSB Barnala). Sh Vishal Deep AR 

daspal Singh, AL PRCH. ShRhaleel Kohd 

o PPCB & Sh. Gursevalk, TUL(PP¢ 1) 

L, RO, Sangrur 

21.05.2024 
. 

21.05.2024 

21.05.2024 o 29.05.2024 

As per relevant pauts ol §:3025 & 

Methods of APHA 

avameters u;vnlx{'lls@g&yll»fixuhfilifl[lu‘\l—n—-
l‘ v 

o8 

Icy:Plastic Shop; Barnain (Latitutes 
Lo 

30.373923 & Longitute-75.549188) 
7.4 

T'otal Suspended Solids mg/1 BDI, ‘ 

__|_Towal Dissolved Solids mg/l 781 t 

“Chemical Oxyfien Demand mg/l BDL | 

| Bio- Chemical Oxygen Demand me/l DI, 

] ‘Total Hardness mg/l 
331 

| Calcium mg/l | Sl 

| Magnesium mg/! 
31 

Sodium mg/I 
98 

Polassium mg/l 27 

Sulphate mg/! 
75 - 

Nitrate as NO3 mg/l 
BDL 

Fluoride mg/! 
BDL 
458 

alll 
175 

Tron mg/l 
BDL 

Nickel mg/! 
13DL 

Zine my/l 
BDL 

Cyanide mg/! 
BDL 

Copper mg/l 
BDL 

Total Chrome mg/! 
BDL 

[z AT Coliform MPN/100m] BDL 

(23 T Coliform MPN/100m! | BDL 

SaTeT BDI, means Nelow Nethod Detection T 

--End of Reporl-- 

1347777 
A copy of the above is forwarded o the:- 

lindst. No: 

1. The Chicf Environmental Engineer (Water), 

The Senior Environment Engineer, Punjab Pollution Control Boa dl 

;V “Ihe Environmental Engineer, Punjab Pollution Control Bonrd, Regional Oftic 2. 

saem{éf}c% e 

DL 2/(/9—‘1 

Punjab Pollution Control Board, Ludhiauna, 

Zonal Oltieg-Ti, Patiala 
Sangrur. 

,\.\\LM-?‘ 

el 

2 A aml G 
e e, Koo, 

el
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Annexure-E 

UFe ygHe SIEH 8595 S LIFE E Y i 
PUNJAB POLLUTION CONTROL BOARD Cnvironment 

Qv.ln €-mall : pochzon2 ©yma Lcom, Web: y.opch 

2y 
Regd. pated :2-8-F9 

To 

8 The Exccutive Officer, 
Municipal Council, 
Barnala 

2 The Executive Engincer, 
Punjab water supply and sewerage Division, 
Sangrur 

Subect: Proceedings of the personal hearing given by the Chairman of the ““-’"’Y’r"’ 

iolations of the provisioms of the Solid Waste Management Rules, 2016 10 % 

Eacutive Offices, runicipal Council, Barnala and The Executive Engineer, Punia 

Water Supply and Sewerage Division, Sangrur on 17/07/2024. 

The following were present: 

From the Board: 

Er. Gurinder Singh Majithia, Member Secretary 
Er. Sandeep Bahl, Chief Environmental Engineer (B) 

Er. Rajeev Gupta, Sr. Environmental Engineer, ZO-ll, Patiala 

Er. Amit Kumar, EE, ZO-Il, Patiala 

From the MC, Barnala : 

Sh.:Vishal, EO 

From the PWSSB : 

sh. Rahul Kaushal, Xen 

The officers of the Board brought out that Hon'ble NGT has taken the Sou Motu matter 
d " IEY & A I @ 

In're: News item appearing in Punjab Kesri dated 12.04.2024 titles 

, 7T TR 4 @) AR @, i @Y firer wE graar., 

This matter is related to the supply of the fresh water to the residents of Ward no. 15, 

The news was published regarding mixing of sewage with the fresh water being supplicd in 
Barnala. 

ates to Punjab Water Supply & Sewerage Board and Municipal 
the above said area. The matter is rel. 

Corporation, Barnala. 
The Hon'ble NGT vide its order dated 23.04.2024 has registered this case as O.A no. 

48372024 and held served the notice of hearing to following officers to appear before the Hon'ble 

Tribunal either in person or by a pleader duly Instructed with report through physical appearance or 
with hybrid option on 30.04.2024:- 

Punjab Pollution Control Board through its Member Secretary, 
Punjab Water supply & Sewerage Board, through its Chairman, 
Deputy Commissioner/District Magistrate, Tarn Taran. 

1. 
‘2. 

3. 

The respondent no. 2 i.c. PWSSB, Punjab has submitted that the water is supplied to 
the public after chlorination and that the underground water supply system comprises of AC plpes and 
MSs pipelines which were laid about 70 years ago and have outlived their lives and that the Interior 

elines has corroded due to which, at times, rusty water reaches the end users, 
The Hon'ble NGT vide its order dated 30.04.2024 had directed to the respondent no. 

2 (PWSSB, Punjab) to ascertain the cause of contamination of plped water which has become a serious 
concern for the local residents and file a comprehensive repcrt along with water sample analysis repn;: 
\vilhv'r- four weeks. 

Scanned with CamScanner 

layer of MS pip: 

@m; 

Emf,)\onm(n’h,a ?!\<Ef‘/ 

IQ@ o nAé 0/1\‘11) ((CIZ/ 

Larp gt 
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The Deputy Commissioner, Barnala vide its letter no. 2/LFA dated 20.05.2024 has 

constituted a joint team of the District Administration, officers of the Board, tunicipal Corporatior, 

Barnala and Punjab Water Supply and Sewerage Board, Barnala for investigation the matte and 

preparing the report, The sald committee meeting was held on 21.05.2024 and committee members 

collected six samples of water supply being provided to the people by PY/SSB/tAC, Barnala '".(hn 

affected area. As per the analysis report of the samples, the parameters relating to drinking jz/‘:b'.-" 

supply were found to be within the prescribed limits as per BIS 10500:2012 standards of drinking 

water. 
ive slightiy During the visit some local resldents Informed that sometime they rece 

system turbid water. In this regard officers of PWSSD Informed that underground water supply 
compromises of AC pipes and M pipelines have outlived thelr lives ahd that the Interior layer of MS 

pipelines has corroded due to which, at some times, rusty water reaches the end users, They further 

informed that the tenders regarding replacement of the affected pipes that while the tender process 

for the said work is finalized and tender will be open on 02.07.2024 and 09.07.2024. After, comnpleting 

the tendering the work will be started immediately at site. 

MC, Barnala and PWSSB are required to ensure that: 

s That drinking water in no case shall came into contact with sewerage water. 

2. If there is any contamination in the drinking water supply, the concerned agency shall mia: 
the people aware about the problem in advance and rectify the fault at the earlier pos: 

moment. » 
3. Supply of potable water shall be made available to the people of the affected area during tne 

period of some problem/unforeseen circumstances. 

Accordingly, show cause notice for violations of the provisions of the Water 

(Prevention & Control of Pollution) Act, 1974 was issued to the authorities with an opportunity of 

personal hearing before the Chairman of the Board on 17/07/2024. . . 

The representative of the Municipal Council and PWSSB attended the hearing an< 

stated that the water is supplied to the public after chlorination. The underground water supply system 

comprises of AC pipes and MS pipelines which were laid about 70 years ago and have outlived their 

lives. The interior layer of MS pipelines had been corroded due to which, at times, rusty water reaches 

the end users. The tender process for the said work is being finalized and tender will be openea wn 

02.07.2024 and 09.07.2024. After, the completion of the tendering process, work will be started 

immediately at site. . 
After hearing the officers of the Board and representatives of the MC, PWSSE the 

Chairman of the Board decided as under: 

- 8 The EO, MC, Barnala shall supply the potable water in the effected area till the effected 

pipelines get replaced. : 

2 The PWSSB shall ensure that the drinking water may not come into contact with the sewerage 

water at any time. In case of contamination, the concerned agency shall take immediate 

necessary measures and make the people aware about the problem. 

3. The cost to supply potable water in the effected area shall be borne by Municipal Council, 

Barnala. R 

4. In case of failure to comply with the above said decisions, the Board shall launch prosecution 

in the Court of Law against the erring officers/ officials of the said Authorities 

You are requested to ensure the compliance of hearing decisions and submit repoit at 

Regional Office. 

KEnvlronme tal Engineer (ZP-11) 

For & gn behalf of Chairman 

Endst. No./_;?_iL Dated __) 200}, 

A copy of the above is forwarded to the Environmental Engiheef, Punjab P lution 

Control Board, Regional Office, Sangrur for Information & necessary action and submit the report 

accordingly. > 

Environmerital Engincer (29-11) 

For & on behalf of Chalrman 

29, : o
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